FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

First Session
BULLETIN—PART I

(Brief Record of Proceedings)
Tuesday, July 19, 2016
No. 15
The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.
Questions :

Three questions in the list of questions and short notice question No. 2 posted
for the day were answered orally.

Obitvary Reference |

The Specaker made refercnces on the demises of Jacob Scariah, former
Member of Kerala Legislative Assembly, and Kavalam Narayana Panicker, the
renowned poet and playwright. As a mark of respect to the deceased the Members
stood in silence for a while.

Adjournmeni Motion :

After hearing the Chiel Minister, the Speaker withheld consent to the
moving of an adjournment motion given notice of by Shri V. D. Satheesan and
two other Members regarding the serious situation reported o have arisen
consequent on the decision taken by the Government to move appeal against the
order of the State Information Commission for providing information about
Cabinet decisions under Right to Information Act, which would curtail the right
10 information of the public.

In protest against the attitude of the Government in this matter the members
belonging (o the opposition staged a walkout.
Calling Attention :

(1) Shri M. M. Mani called the attention of the Minister for Agriculture to
the necessity to arrest the fall in price of coconut and to resume the
procurement of coconuts in the State. The Minister made a statement

thereto.
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(2) Shri P. Ubaidulla called the attention of the Chief Minister 1o the
necessity to dispel the apprehension of the students and their parents
consequent on the reported ragging atlempts on students studying in and
outside the State. The Chief Minister made a Statement thereto.

Papers laid on the Table :
The following papers were laid on the Table:
As per rule 47(2)
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Amendments to Rules ;

Shri M. Ummer moved Amendments to the Kerala Fish Seed Rules, 2016
issued in G.0. (P) No. 03/2016/F&PD dated 8-2-2016 (S.R.O. No. 121/2016}.
The Minister for Fisheries and Harbour Engineering replied to the points raised
during the discussion. The amendments moved were put to vote and declared lost.

Legislative Business :

Shri A. K. Balan, Minister for Wellare of Scheduled Castes, Scheduled
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs moved that the
. Legislative Assembly (Removal of Disqualifications) Amendment Bill, 2016, as
reported by the Subject Commitiee, lo be taken up for consideration and spoke.
Shri Ramesh Chennithala who had recorded his notes of dissent to the Subject
Commiltee Report also spoke. Shri V. T. Balram moved an amendment 1o
circulate the Bill for obtaining public opinion and Shri S. Sarma moved another
amendment to resubmit the Bill to the same Subject Committee. After the
discussion and reply by the Minister for Welfare of Scheduled Castes, Scheduled
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs, the moved
amendments were withdrawn by the leave of the House. Then the Bill was taken

into consideration and passed by the House without any amendment.



Question of Breach of Privilege :
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The Speaker made a brief review of the First Session of Fourtcenth Kerala

Legislative Assembly.

The House adjourned sine die at 3 p.m.

P. JAYALEKSHMI,
Secretary-in-charge.
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